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grade of Rs,2200-4000, On the other hand, it is
noticed . that persons below Serial Nos.6 to 39, who
were in the posts of FEO, Assistant Information
OfTicer and otner designations, including tha
applicant, whose name appsars at Serial No.38, -were

inducted in Grade III Officers in CIS/IIS in the pay

@

scal

an

of Rs.2000-3500, which admittedly is not a

=i

splacement scale of Rs.650-350 and was the sarlier
grade granted to him as FEO before induction by the
Fresidential Notification dated &.,4.1388. This would
definitely mean that the applicant had besn upéraded
to the next higher pay scale on induction by the
Hotification dated 8.4.1388 with retrospsctive effsct

from 28.11.1386,

3. In pursuancs to the aforesaid action taken by
tha Fespondents in compliance of the directions of ths
Tribunal of the Madras Bench in OA Nos.44 & 514 of

1989 decided on 16.11.1933 and Ernakulam Banch'in OA

No.3680 of 1821 decided on 2%.56.1932, the respondents

have .issued OM dated 12.10.18392 Tixing the criteria
fof determining the seniority of the incumbsnts of ths
post of FEOs appointed to Grads III of CIS on
£8,11.18486. It 1is also relevant to note that they
havé issused the seniority list in compliance of the
afaresai judgements of the Tribunal showing the

seniority assigned to the officers inducted in Grade

111 of CIS on 1.1.1986. The applicant’s name Tigures

at Serial No.20 below that of Shri 5.5. Mishra. The
applicant has submitted in the OA that the post of FEC
jas besn 1nu1uded in the CIS but he has been givén

seniority with &ffect from the date of his induction,
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i.8., 28.11.1886 and not with effect from the date
whnen he was appointed to the said post, 1i.s.,

26.1.13%81, which is his grievance.

4, In the facts and circumstances of the cass and
also having regard to the aforesaid Notification
issued by the respondents dated 8.,4.,1988, we Tind no
merit in the contentions of the applicant that he
alone ought to have been given seniority in Grade III

ot CI

4]

as FEQC with effect from his initial appointment
in that post, i.e., 27.1.1981 instead of 28.11.1985,
It s r@]e?ant to note that at that time he was also
in a lowsr grade of Rs.§50-860 to the grade of FEG in

CI5, which was in the pay scale of R-.650—1200.- Tha

]

administrative decision taken by the respondents in
the HNotitTication dated 8.4,1988 to 1induct officers
belonging to diffsrent grades into CI3 W.a.7.
28.,11,13886 has meant upgradation of the ﬁay scales 1in
the said posts. Therefore, the applicant’s contention
that he should be given seniority in CI& from the date
of his appointment as FEO on 26.,1.1381 1is untenabls.

5. On perusal of thé applicant’s contentions 1in
the O0A, it is aiso noticed that he had not challsnged

ﬁhe aforesaid Notification dated 8.4.1588. We have

al

a

o seen the grounds taken by the applicant by
challenging the contrary fixation of seniority issued
by the respondent dated 12.10.13%32. We have also sesan
thé grounds taken by the applicant in MA 1933/2002
praying for condonation of delay in filing the prsesent

application. Learned counsel for the respondsnts has
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